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Criteria for Creation of Sub-division
SH. RAKESH DAULTABAD (Badshahpur)

ill the Deputy Chief Minister be pleased to state:-

a) the regulations under which the Sub-divisions of the district are
created,

b) the criteria for the division or redrawing of existing sub-divisions in
more sub-divisions;

c) the process for the creation or redrawing of new sub-divisions in
Haryana; and

d) the average population of a sub-division in Haryana?

SH. DUSHYANT CHAUTALA, DEPUTY CHIEF
INISTER & REVENUE AND DISASTER MANAGEMENT
INISTER, HARYANA

Yes, sir

a) A new Sub-Division in State is created under Sub-section (3) of
Section 7 of the Code of Criminal Procedure, 1973 (Central Act 2 of
1974), the Governor of Haryana in consultation with The High Court of
Punjab and Haryana.

Criteria for Sub-Division

Village |Tehsil/Sub- |Patwar |Population [Area in Distance

Tehsil Circle Hectare
40 & 01 & above (15 & |1,00,000 & |15,000 10 Km &
above above [above & above [above from the

District.

c) Upon receipt of the proposals in this regard sent by the
Deputy Commissioner concerned as per criteria fixed by the
Government, and  after obtaining approval of the competent authority,
the concurrence of  Finance Department, and approval of CMM, the case
Is sent to the Home  Department for creation and notification of New
Sub-Division under Sub-  section (3) of Section 7 of the Code of
Criminal Procedure, 1973 (Central ~ Act 2 of 1974), with the consent of



the Hon’ble Punjab and Haryana High  Court and after due vetting by
the Law and Legislative Department.

d) As in point (b) above.
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